HIGH COURT OF DELHI: NEW DELHI

No.35 /D3/Gaz.-IA/DHC/2024

Dated, the 25" October, 2024

ORDER

Hon'ble the Chief Justice and Hon'ble Judges of this Court have been pleased to make

the following postings/transfers in the Delhi Higher Judicial Service with immediate effect:-

S. | Name of officer From To District Remarks
No. (Mr./Ms.) to which )
allocated
1. | Umed Singh District Judge | District Judge North In a new Court
(Commercial {Commercial
Court)-05, Central, | Court) -02, North,
THC Rohini
2, | §.5.Rathi District  Judge | District ~ Judge | Central Viee Mr.  Sanjay
(Commercial (Commercial Sharma-Ii
Couwrt)-03, Court) -11,
Shahdara, KKD Central, THC
3. | Amit Kumar District  Judge | District ~ Judge | North Vice  Mr. Gorakh
{Commercial (Commercial Nath Pandey
Court)-08, Court), North,
Ceniral, THC Rohini
4, | Manoj Kumar Special Judge District Judge Central Vice ivit, Umed Singh
(PC Act) (CBD- | (Commercial
17, RACC Court)-05, Central)
THC
5. | Sanjay Sharma-II | District Judge | District Judge | Shahdara | Vice Mr. S.5.Rathi
(Commercial (Commercial
Court)-11, Court)-03,
Central, THC Shakdara, KKD
6. | Gorakh Nath { District  Judge { District Judge | Central Vice Mr. Amit Kumar
Pandey (Commercial (Commercial
Court),  North, Court)-08,
_ Rohini Central, THC
7. | Shailender Malik | PO,  MACT-02, Speeial Judge (PC | - it 2 vacamt court
Shahdara, KKD ﬁ::\t)cc {CBI}-21, earlier presided over
' _ by Mr. Rajeev Bansal.
8, | Balwant Rai | Specinl Judge | Distiiel Judge- | Now In anew C!ourt =
Bansal (NDPS), 05,New  Delhi, | Delhi
NS Shahdara, KKD PHC
. | Frashant Kumar | Spechal Judge ASMElectricity), | North- i i
(PC_Act) (CBI)- | North-West, % West gil:;h i Jtendra
07, RACC Rohini
10 ﬁiw;r;:erl(umar 35.:6, Now | District Judge-01, | South- In a vaeant court
Ji4 ¢lbl, PHC South-Wost, Waost earlier presided over
Dwirka gy I\;lr. Aman Pratap
ingh
o "‘:;z:‘gf"}ﬁ{“\ N
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11 [ Satigh Kumar ASJ-03, North, [ District Judge-13, | Central In a new Court
Rohini Ceniral, THC
12 | Savitri ASI02, Norlh- | Judge,  Family | Shahdara | Viee Ms. Twinkle
Enst, KKD Courl-02, Wadhwa
Shahdara, KIKD -
13 | Sumit Dass District  Judge- | ASJ-5, New Delhi] New Vice Mr. Devender
024+ Wakf PHC Delhi Kumar
Tribunal, New Jangala
Delhi, PHC i i
/Ld- Saurabh Partap On repatriation Special Judge | Shahdara | Vice Mr. Balwant Rai
Singh Laler -(NDPS), Bansal
Shahdara, KKD _ _
15 | Dharmender On repatriation District Judge-01, | New Vice Ms. Vijeta Singh
Rana from Armed New Delhi, PHC Delhi Rawat
Forces Tribunal s
16 | Twinkle Wadhwa | Judge, Family | ASJ-02, North- | North Vice Ms. Savitri
Court-02, East, KKD East
Shahdara, KKD i
17 { Gomati Manocha | On repatriation ASJ-01 (POCSQ), | New Vice Ms. Chhavi
from NCPCR New Delhi, PHC | Delhi Kapoor
18 | Jitendra Singh ASJ(Electricity), | Special Judge (PC | - In a vacant court
North-West, Act)  (CBI[)-23, earlier presided aver
Rohini RACC by Rakesh Syal.
19 | Vijeta Singh | Distriet Judge-01, [ Special Judge - Vice Mr. Manoj
Rawat New Delhi, PHC | (PC Act) (CBI)- Kumar
17, RACC
20 | Chhavi Kapoor ASJ-01 (POCSO), | Special Judge - Viece Mr. Prashant
New Delhi, PHC | (PC Act) (CBI)- Kumar
07, RACC
21 | Harun Pratap On repatriation PO, MACT-02, | Shahdara | Vice Mr, Shailender
from Lokayukta, | Shahdara, KKD Malik
NCT of Delhi
22 | Jagmohan Singh | On repatriation AS8J-03, Narth, | North Vice Wr  Satish
from North-East | Rohini Kumar
Delhi Riots
Claims
Commission
23 | Harvinder Singh | On completion of | District ~ Judge- | New Vice Mr. Sumit Dass
Johal Training 02-+Wakf Delhi
Tribunal, New
Delhi, PHC
Note (s):~

1, The judicial officers shall be under the control of the Principal District & Sessions Judge of the
distriet, (o which they have beon allocated.,

2. The judicial officers undor (ransfer shall notify tho enses in which they had reserved
judgments/orders before relinquishing the charge of their court in terms of the posting/transfer
order, The judicial officers shall pronounce judgments/orders in all such matters on the date
fixed or maximum within a period of 2-3 weeks thereof, notwithstanding the posting/transfer.
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Date of pronouncement shall be notified in the cause list of the court to which the matter
pertnins as also of the comt to which the judicial officer has been transferred and on the
website nlso,

3. Principal Distict & Sessions Judge, North shalt withdraw suf‘ﬁcicnf number of cases from the
existing court of Distriet Judge (Commercial Court) and shall assign -the_ same to the newly
constituted court i.e. District Judge (Commercial Court)-02, North District and sh'al] ensure
that after redistribution, both the courts shall have substantially equal work. In view of the
creation of new court, the existing court of District Judge (Comfncn:cial Court) prewous'ly
presided over by Sh. Gorakh Nath Pandey is re-designated as District Judge (Commercial
Court}-01, North District.

4, That Principal District & Session Judge, New Delhi shall withdraw sufﬁcieqt n}!mPer of cases
from the existing courts of District Judge-01 to District Judge-04, New Delhi stFrzc’E an.d shall
assign the same to the newly constituted court of District Judge-05, Ne“'r Delhi District and
shail ensure that after re-distribution, all the courts shall have substantially equal work to
enable the courts to dispose of old matters expeditiously.

3. That Principal District & Session Judge/HQs. shall withdraw sufficient number o}" cases from
the existing courts of District Judge-01 to District Judge-12, Central and shall assign tl}e same
to the newly constituted court of District Judge-13, Central to ensure that after redistribution,
all the courts shall have substantially equal work to enable the courts to dispose of old matters

expeditiously,
BY ORDER OF THE COURT
Sd/-
(KANWAL JEET ARORA)
REGISTRAR GENERAIL
Boc5—~ 603D
Endst. No. M3/Gaz.l1A/DHC/2024 Dated, the 25" Qctober, 2024

Copy forwarded for information and necessary action to: -

1. All the Principal District & Sessions Judges, Delhi.

2. The Principal District & Sessions Judge cum Special Judge (PC Act) (CB1), Rouse
Avenue Courts Complex, New Delhi,

The Principal Judge, Family Courts (HQ), Dwarka Courts Complex, Dwarka, New Delhi.

The Sceretary, Ministry of Finance, Government of India, North Block, New Delhi,

The Member Secrelary, Delhi Stale Legal Services Authority, RACC, New Delhi.

The Director (Administration), Delhi Judicinl Academy, Dwarka, New Delhi.

The Principal Sceretary (Law, Justice & Legislatlve Affalrs), Govt. of NCT of Delhi,

New Delhi-110002,

8. The Principal Sceretary (Home), Govt. of NCT of Delhi, New Delhi-110002.

9. The Principat Seeretary (Power), Govl. of NCT of Delhi, New Delhi-110002.

10. The Secretary (Labour), Govl, of NCT of Delhi, Shamnath Muarg, Delhi-110054.

11, The Director of Prosccution, CBI, Block No.3, 11 Floar, CGO Complex, Lodhi Road, New
Delhi-3.

N Enthadh i

12. The Director, Directorate of Proseeulion, Tis Huzard, Dell,

13. The Director General, Narcotles Contral Burcau, West Block, | Wing-5, Sector-07,
R.K.Puram, New Delhi-1 10066,
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14. The Commissioner of Police, Police Headquarters, New Delhi.

15. The Commissioner, Delhi Municipnl Corporation, Civie Centre, Minto Road, New Delhi.

16. The Chairperson, New Delhi Municipal Committee, Palika Kendra, New Delhi.

17. The Registrar-cum-Seeretary to Hon'ble the Chief Justice, Delhj High Court, New Delhi,

18. PSto all Hon'ble Judges, Delhi Migh Court, for information of Hon'ble Judges.

19. The JR-cum-P.A. to Registrar General, Delhi High Courl, New Delhi.

20, All Registrars, Delhi High Court, New Delhi.

21. "The Joint Registaw (Vigilance-l), Delhi High Court, New Delhi.

22, The Joint Registrar (Vigilance-11), Delhi High Court, New Delhi.

23, The Joint Registrar (Gazette-1B), Delhi High Court, New Delhi.

24, The Pay & Accounts Officer, Tis Hazari, Delhi,

25. Joint Registrar (IT), DHC, with request to display this order on website of Delhi High
Court in accessibility format.

26. The Hony. Secretary, Delhi High Court Bar Association, Delhi High Court, New Delhj.

27. The Hony. Seeretary, Delhi Bar Association, Tis Hazari Courts, Delhi,

28, The Hony. Secretary, New Dclhi Bar Association, Patiala House, New Delhi.

29. The Hony. Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi.

30. The Hony. Secretary, Rohini Courts Bar Association, Rohini, New Delhi,

31. The Hony. Secretary, Dwarka Courts Bar Association, Dwarka, New Delhi.

32. The Hony, Secretary, Saket Courts Bar Association, Saket, New Delhi,

33. Personal file of the officer concerned,
34. Guard File.
(RAJKUMAR RAWAT)
JOINT REGISTRAR (GAZ.-1A)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TIS HAZARI COURTS : DELHI

No225 7/~ 323598 /F.5(1)/Gaz./PD] West/2024  Dated, Delhi the 261>/
Copy forwarded to :-

1. The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi,
2. The CMM, West District, Tis Hazari Courts, Delhi,

. 3. The Officer Incharge, Administration Branch, West District, “Tis Hazari
Courts, Delhi, ’

4. The Branch Incharge/DDQ, ail Branches of West District, Tis Hazari Courts,
Delhi,

5. The Branch Incha_rge, Facilitation Centre, Tis Hazari Courts, Delhi.

6. The PS to Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi

7. The Reader to Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi

8. For uploading on LAYERS
9. For uploading on centralized website through LAYERS,
10. Dealing official LAYERS seat, Tis Hazari Courts, Delhi (Room No.207),

11, The Secretary, Delhi Bar Association, Tis Hazari Co jelhi.
(.

(Ajay Guipta)
Link Officer Incharge (Judicial Branch)
DJ (Commercial)-05, West Distt,
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